/)"”",.

_‘)f

“IN THE : CENTRAL ADMINISTRATIVE TRIBUNAL

: \
ERNAKULAM BENCH a N

0. A. No. - 139 of ,1993'

s DATE OF DECISION 27.01.1993

V.M.bavid and three others Applice;nt (s)

_MI.M@R._REJ_EDALQR N iz .__Advocate for the Applicant (s)

- Versus

_ _Telecom District Manager  Respondent (s)
(Engineet) . 'i‘himvalla.

,Advocate for the Respondent (s)

e ‘Mr.F.AiMohamned, ACSSC

CORAM :

The Hon’ble Mr. s.P.Muker11; Vice Chairmman
: and '
The Hon'ble Mr. &V, Haridasan, Judicial Member

.Whether Reporters of local papers may be allowed to see the Judgement 7’}“
To be referred to the Reporter or not? M

Whether their Lordships wish to see the fair copy of the Judgement? ™)

To be circulated to all Benches of the Tribunal ? NY

RN

JUDGEMENT
(Hon*ble Shri S,P.Mukerji,Vice Chaimman)

B

In this spplication dated 31.12,1992 fi-led
under Section 19 of the Administrative Tribunals At

the four applicants have claimed re-engagement in

' breference to their juniors and outsidera, confemment
of tanpora:y stat:us and regularisation by virtue of
their previous ser.vice between 9.3+87 and 11 ohde 81

and their Asubseqtiént' service on the basis of Bills.,

2. then the cage was taken up for admission

the learned counsel for the appliconts stated that the

.....2



.applicant;.s will be sati'sfied if the respondents
are directed to .-diSpose of their representation:

. ,_dated 3.2.92 within a re‘asonab_le beriod.' '

3. In the above ciroumstanoes,' wefaomit-_this
applio_ation ai10wing the M.P. for Joirﬁt applioation
and dispose of tho san‘tel at “the admission stage itself
with the directi’oa f—.o the respondent to dispose of .
the representation of . the applicants dated 3.2.92

| at Annexure-II within a period of one month from

.the date of communication of a coepy of this judgment.

In _case the representation 1is not readily available

i

with,the”respond@ﬁt_a.copy thereof available;at,.;_
Annexure-IT itself ‘should();)e.disp osed of on the above

lines. There is no order as to costs.

/q;;lﬂ'ﬁ

: (S.P.Mukerji)
Judicial Member - .. Vice Chairman

27th January. 1993 .
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